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Excise Appeal No. 10653 of 2017-DB 
 

(Arising out of OIO- BHR-EXCUS-000-COM-087-090-16-17 dated 31.10.2016 passed by 

Commissioner of Central Excise, Customs and Service Tax-Bharuch) 
 

Gujarat Guardian  ...Appellant 

-Versus-  

C.C.E. & S.T.- Bharuch  ...Respondent 

 

Present For the Appellant    : Shri S.J. Vyas, Advocate 

Present For the Respondent   : Shri S.N. Gohil , Authorised Representative 
 

 

CORAM: 

HON’BLE MEMBER (JUDICIAL), MR. RAMESH NAIR 

HON’BLE MEMBER (TECHNICAL),  MR. RAJU 
 

               
   Date of Hearing/ Decision: 19/11/2019 

 

 
 The appeal is disposed of. For order, see order of date in Excise Appeal no. 

10246 of 2014. 
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Member (Judicial)  
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Member (Technical) 
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